IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

SL.|Name of C. A No. Date of Case No. Cou
No.|Applicant Application Fee

Date : 30.03.2026

Notified
amount

to be paid

Reject
Status

K. JENA  [21926/2026(30.03.2026 |WP(C)/8638/2026 |10 | |
|2 |M MOHANTY |21930/2026|30.03.2026 \ABLAPL/1794/2026 |10 | |c |
|3 |M MOHANTY  |21932/2026(30.03.2026 |ABLAPL/2222/2026 |10 | c |
|4 |P.K. MISHRA [21947/2026(30.03.2026 |WP(C)/5495/2026 |10 | c |
5 |M. M. NAYAK [21950/2026|30.03.2026 |WP(C)/36409/2025 |10 | c |
6 |R.SAMAL 21951/202630.03.2026 [WP(C)/7738/2026 |10 | c |
7 |R.SAMAL 21952/202630.03.2026 |[WP(C)/8839/2026 |10 | c |
8 |R.SAMAL 21953/202630.03.2026 [WP(C)/8836/2026 |10 | c |
9 |R.SAMAL 21954/202630.03.2026 |[WP(C)/8882/2026 |10 | c |
10 |R.SAMAL 21955/202630.03.2026 |[WP(C)/8875/2026 |10 | c |
11 |R.SAMAL 21956/202630.03.2026 |[WP(C)/8874/2026 |10 | c |
|12 |M.R. ROUTRAY|21963/2026|30.03.2026 |WP(C)/8663/2026 |10 | lc |
13 M. DAS 21964/2026(30.03.2026 WP (C)/2755/2025 |10 | lc |
|14 |S.K.MOHARANA|21965/2026(30.03.2026 WP (C)/33159/2025 |7 | v |

Xerox fee
15 |S.K.ROUTRAY [21967/2026(30.03.2026 |WP(C)/23332/2025 |10 EZiégoééé ‘

=3*8
|16 |S.K.MOHARANA[21969/2026(30.03.2026 |CONTC/4808/2024 |10 | |
|17 |A.K.PANDA  [21970/2026|30.03.2026 |CONTC/888/2026 |10 | v |
|18 |M.R.ROUTRAY [21971/2026|30.03.2026 |WP(C)/7003/2023 |10 | lc |
19 |P.K.MISHRA [21972/2026(30.03.2026 |WP(C)/18179/2024 |10 | v |
20 |S.S.PASAYAT |21974/2026|30.03.2026 WP (C)/8790/2026 |10 | v
21 |S.S.PASAYAT [21975/2026(30.03.2026 |WP(C)/8551/2026 |10 | u |
22 |T.BAG 21976/2026(30.03.2026 WP (C)/5984/2026 |10 | u |
23 |K.PARIDA 21977/2026(30.03.2026 WP (C)/6874/2022 |10 | u |
24 |B.DAS 21978/2026(30.03.2026 WP (C)/8881/2026 |10 | u |
25 |B.DAS 21979/202630.03.2026 |[WP(C)/8110/2026 |10 | v |
26 |B.DAS 21980/202630.03.2026 |[WP(C)/8110/2026 |10 | v |
27 |S.S.PRADHAN [21981/2026|30.03.2026 |WP(C)/20682/2012 |10 | v |
28 |R.K.NAYAK  [21982/2026|30.03.2026 |CRLMP/29/2026 0 | u |
29 |B.B.RAY 21985/202630.03.2026 |WP(C)/8742/2026 |7 | u |
130 |Y.DAS 21987/2026(30.03.2026 | JCRLA/24/2012 0 | u |
31 |D.K.BEHERA |21988/2026|30.03.2026 |WP(C)/7616/2026 |10 | u |




132 |T.MISHRA 21989/2026(30.03.2026 WP (C)/24522/2024 [10 | v |
133 |A.K.MOHANTY [21991/2026(30.03.2026 |CMP/543/2026 0 | v |
‘34 S aEOTHE ‘21999/2026‘30.03.2026 FAO0/76/2021 ‘10 ‘ ‘c ‘
135 |D K MOHANTY [22000/2026(30.03.2026 |FAO/76/2021 0 | lc |
|36 |D K MOHANTY [22001/2026(30.03.2026 |FAO/302/2019 0 | lc |
137 |D K MOHANTY [22002/2026(30.03.2026 |FAO/279/2019 0 | lc |
38 |B K SWAIN  [22005/2026(30.03.2026 |WA/832/2024 0 | lc |
139 |S N MALLICK [22006/2026(30.03.2026 |WA/832/2024 0 | lc |
140 |T SWAIN 22007/2026(30.03.2026  |[WA/277/2024 0 | c |
|41 |M R ROUTRAY [22009/2026(30.03.2026 |WA/2135/2024 0 | c |
|42 |PK NAYAK 22020/2026(30.03.2026 |[WP(C)/8316/2026 |10 | c |
‘43 P.K.BEHERA ‘22021/2026‘30.03.2026 WP (C) /1590/2020 ‘7 éﬁgo,3*4.oo‘u ‘
|44 |P.K.BEHERA [22022/2026(30.03.2026 |WP(C)/22601/2021 |10 | u |
|45 |R.C.MISHRA [22023/2026(30.03.2026 |WP(C)/12187/2010 |10 | u |
|46 |R.C.MISHRA [22024/2026(30.03.2026 |WA/517/2013 0 | CHE
|47 |R.K.BEHERA [22025/2026(30.03.2026 |CRLREV/390/2016 |10 | |
|48 |S.N.MISHRA [22026/2026|30.03.2026 |ABLAPL/1854/2026 |10 | S
|49 |N.ROUT 22028/202630.03.2026 |MATA/73/2020 0 | S
|50 |P.K.ROUTRAY [22029/2026(30.03.2026 |LAA/18/2022 7 | S
51 |A.K.DAS 22030/202630.03.2026 |CONTC/1574/2026 |10 | o
52 |B.R.DALAI  |22031/2026|30.03.2026 |CRLMC/2589/2022 |10 | o
|53 |S.R.SAHOO  |22032/2026(30.03.2026 WP (C)/7119/2026 |10 | v |
|54 |R.K.MAHABHOI [22033/2026(30.03.2026 |FAO/390/2019 0 | v |
|55 |J.SAHOO 22035/2026(30.03.2026  |[WP(C)/1637/2012 |7 | v |
|56 |A.SUNDARAY |22036/2026|30.03.2026 |CRLREV/1048/2025 [10 | v |
57 |A.K.BISWAL |22037/2026|30.03.2026 |WP(C)/18478/2023 [10 | v |
|58 |A.K.BISWAL [22039/2026(30.03.2026 |WP(C)/1870/2024 |10 | SR
‘59 ;ﬁﬁigRgUTTA 22040/2026‘30.03.2026 WP (C) /8140/2026 ‘10 ‘ ‘c ‘
160 |SR BARIK 22042/2026(30.03.2026 |TRP(C)/456/2025 |10 | v |
61 |A.K.BISWAL |22043/2026|30.03.2026 |CONTC/257/2024  [10 | v |
‘62 gﬁRﬁﬁIT ‘22045/2026‘30.03.2026 WP (C) /6232/2025 ‘10 ‘ ‘c ‘
63 |A.K.BISWAL |22046/2026|30.03.2026 |WP(C)/25343/2023 [10 | u |
|64 |P.K.NAYAK  [22050/2026|30.03.2026 |WP(C)/10142/2007 |10 | v |
|65 |RC MISHRA  [22051/2026(30.03.2026 |WP(C)/4884/2020 |10 | v |
|66 |B.DAS 22052/2026(30.03.2026  |CMP/717/2025 0 | v |
|67 |RC MISHRA  [22053/2026|30.03.2026 |WP(C)/16099/2014 |10 | v |
|68 |BN SAHU 22054/202630.03.2026 |[WP(C)/6149/2026 |10 | u |
|69 |P.K.NAYAK  |22055/2026|30.03.2026 |WP(C)/10142/2007 |10 | u |
|70 |KC SAHOO 22056/202630.03.2026 |[WP(C)/7385/2005 |10 | u |
|71 |H.K.MOHANTA [22058/2026|30.03.2026 |CRLMC/979/2026 |10 | lc |
72 |D.SAMAL 22059/2026(30.03.2026  |CRLMC/5146/2025 |10 | lc |




173 |K CH SAHOO [22060/2026(30.03.2026 |WP(C)/10493/2009 [10 | |
74 |S.DAS 22062/2026(30.03.2026 |ABLAPL/1851/2026 |10 | |
|75 |SK BISWAL  |22063/2026(30.03.2026 |WP(C)/34885/2025 [10 | v |
|76 |P.K.DAS 22064/2026(30.03.2026  [WP(C)/8101/2026 |10 | v |
177 |PS DAS 22065/2026(30.03.2026  |ABLAPL/1827/2026 |10 | |
78 |T.K.MISHRA |22066/2026|30.03.2026 |WP(C)/29365/2025 |10 | |
|79 MK PANI 22067/2026(30.03.2026  |ABLAPL/1743/2026 |10 | v |
180 |S.PANDA 22068/2026(30.03.2026  |RSA/420/2015 0 | v |
81 MR DAS 22069/2026(30.03.2026  |ABLAPL/2877/2026 |10 | v |
82 |P.K.SWAIN  [22071/2026|30.03.2026 |EXP/11/2026 0 | v |
183 |PK NAYAK 22072/2026(30.03.2026  |CMAPL/241/2025 |10 | u |
|84 |J SsaHOO 22073/202630.03.2026 |[WP(C)/12254/2012 |10 | S
185 |J saHOO 22074/202630.03.2026 |[WP(C)/807/2007 |10 | o
86 |R DAS 22075/202630.03.2026 |[WP(C)/19767/2011 |10 | S
187 |S NAYAK 22078/202630.03.2026 [WP(C)/7798/2026 |10 | c |
88 |R DAS 22080/202630.03.2026 [WP(C)/18092/2013 |10 | S
|89 |SUBAS SAMAL [22082/2026(30.03.2026 |WA/1854/2025 0 | v |
190 |R DAS 22084/2026(30.03.2026 |[FAO/171/2015 0 | v
91 |D K MOHANTY [22088/2026(30.03.2026 |WP(C)/16836/2024 |10 | c |
92 |R DAS 22101/202630.03.2026 |[WP(C)/19173/2011 |10 | u |
93 |R DAS 22103/202630.03.2026 |[WP(C)/25276/2012 |10 | u |
194 |D BISWAL 22104/202630.03.2026 |[WP(C)/4149/2026 |10 | SR
‘95 i ‘22116/2026‘30.03.2026 JCRLA/9/2012 ‘10 ’ ‘U ‘
|96 |G.D. MALLICK|22121/2026(30.03.2026 |WP(C)/6312/2026 |10 | c |
97 |L. D. PANDA |22122/2026|30.03.2026 |WP(C)/4218/2026 |10 | c |
198 |S.SAMAL 22125/202630.03.2026  |[WP(C)/8599/2026 |10 | c |
199 |S.SAMAL 22126/202630.03.2026 |[WP(C)/9128/2026 |10 | c |
1100 |[P.L. MISHRA [22127/2026(30.03.2026 |WP(C)/34767/2025 |10 | c |
1101 |P.K.JENA 22128/202630.03.2026 |[WP(C)/9172/2026 |10 | c |
1102 |J P KAR 22131/202630.03.2026 |[WP(C)/18373/2012 |10 | SR
/103 |[MADAN DAS  [22132/2026(30.03.2026 |CRLMC/529/2015 |10 | ST
104 [P N NAYAK  [22134/202630.03.2026 |WP(C)/8966/2026 |10 | c |
1105 MADAN DAS  |22135/2026(30.03.2026 |CRLMC/530/2015 |10 | u |
1106 R.SAMAL 22136/2026(30.03.2026 WP (C)/9024/2026 |10 | lc |
1107 |R K MOHABHOI [22137/2026(30.03.2026 WP (C)/8966/2026 |10 | lc |
1108 |R.SAMAL 22138/2026(30.03.2026 WP (C)/8997/2026 |10 | lc |
‘109 o ‘22139/2026‘30.03.2026 CRLA/525/2025 ‘10 ‘ U ‘
1110 |S.SAMAL 22141/2026(30.03.2026  [WP(C)/6198/2026 |10 | lc |
1111 R K MOHABHOI [22142/2026(30.03.2026 |FAO/586/2018 0 | u |
112 [aNIL 22146/2026(30.03.2026 WP (C)/882/2009 |10 | u |
1113 [D. D. NAIK |22155/2026|30.03.2026 |WP(C)/9468/2026 |7 | v |
|114 |SUDHANSU 22158/2026(30.03.2026  |JCRLA/74/2008 0 | u |




| |KUMAR KAR

| |
115 |J PRADHAN  [22166/2026(30.03.2026 |WP(C)/9490/2026 |10 | lc |
|116 |AK MOHANTY [22169/2026(30.03.2026 |ABLAPL/1819/2026 |10 | c |
1117 |U.DAS 22170/2026(30.03.2026  |[WP(C)/18021/2008 |7 | v |
1118 |J.P.KAR 22172/202630.03.2026 |ABLAPL/14891/2025(10 | o |
1119 |D.K.NAIK 22175/202630.03.2026 [BLAPL/7721/2024 |10 | o |
1120 |J P KAR 22176/202630.03.2026 |RSA/3/2026 7 | v |
121 [U.K.PANDA  [22177/2026(30.03.2026 |WA/404/2026 0 | v |
1122 |J P KAR 22178/202630.03.2026 |[WP(C)/8457/2026 |10 | v |
1123 |D.P.DASH 22179/2026(30.03.2026  |BLAPL/5887/2024 |10 | v |
1124 |J P KAR 22180/202630.03.2026 |WP(C)/8466/2026 |10 | u |
125 |P.K.BEHERA |22181/2026|30.03.2026 |CMP/497/2026 0 | S
126 |S K ROUTRAY [22183/2026(30.03.2026 |WP(C)/23322/2025 |10 | o
1127 |a.BHOI 22184/202630.03.2026 [WP(C)/3460/2026 |10 | S
‘128 SO SRANIAN ‘22185/2026‘30.03.2026 WP (C) /10434/2025 ‘10 ‘ ‘U ‘
1129 M.R.PADHI  |22186/2026|30.03.2026 | ABLAPL/8007/2024 |10 | v |
1130 |RAKESH SAHOO |22187/2026(30.03.2026 |CONTC/2202/2025 |10 | v |
1131 |RAKESH SAHOO |22188/2026(30.03.2026 |CONTC/2202/2025 |10 | v |
1132 M.R.PADHI  |22189/2026|30.03.2026 | ABLAPL/8005/2024 |10 | v |
1133 M K MOHANTY [22190/2026(30.03.2026 |WP(C)/17505/2024 |10 | v |
1134 [P PANDA 22191/2026(30.03.2026 WP (C)/7620/2015 |10 | v |
1135 [P K BARIK  |22192/2026(30.03.2026 |WP(C)/7135/2024 |10 | v |
1136 |J P KAR 22193/202630.03.2026  |CRLMC/2237/2025 |10 | SR
1137 |[U C SAHOO  [22194/2026(30.03.2026 |WP(C)/12418/2022 |10 | SR
1138 |J P KAR 22195/202630.03.2026  |CRLMC/2237/2025 |10 | SR
139 ﬁéfﬁiﬁiéNDRA 22196/2026 (30.03.2026 |MACA/711/2012 10 U
140 ;ngIPRAKASH 22197/2026|30.03.2026 |CRLMC/895/2026 |10 U
1141 |S SAHOO 22198/2026(30.03.2026 WP (C)/23710/2022 |10 | v |
1142 |s SAHU 22199/2026(30.03.2026  |CRLMC/4860/2025 |10 | v |
1143 |G C BARIK  [22200/2026(30.03.2026 |WP(C)/26225/2025 |10 | v |
‘144 e ‘22201/2026‘30.03.2026 WP (C) /19909/2022 ‘10 ‘ ‘U ‘
1145 |G C BARIK  |22202/2026(30.03.2026 |WP(C)/18682/2018 |10 | o
1146 |H K BHOL 22203/2026(30.03.2026  |ABLAPL/763/2026 |10 | v |
‘147 avn AR ‘22204/2026‘30.03.2026 CRLA/232/2026 ‘10 ‘ ‘c ‘
[ | | Total 1446

N I C (Software Team)




